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_PREMIER ARISTO APARTMENT OWNERS’ ASSOCLATION

MQ‘:ALORE +91 87923 29936

premieraristo@gmail.com

Ref: HPCL/RTI/1
30-03-2023

To,

The Public Information Officer,

Retail Outlet Division,
Hindustan Petroleum Corporation Limited,

1% Floor, Deo Gratias Building,
Chilmbi, Urva Stores,
Mangalore -575006,
Karnataka.

Dear Sir/Madam,

Subject: Request for Information under Right to Information Act, 2005

| am writing this application under the Right to Information Act, 2005 to obtain information regarding
the Construction of a petrol pump and regional office located at Sy. No 644/P, Mangalore Thota
Village, Mangalore Taluk, Dakshina Kannada District 575001.

| request you to provide me with the following information:

sale deed of the site of the proposed pump & procedure for selection of this Site.
No Objection Certificate (NOC) along with supporting documents from FIRE Dept Mangalore.
No Objection Certificate (NOC) along with supporting documents from the Police Dept

Mangalore.
No Objection Certificate (NOC) along with supporting documents from the Pollution Control

Board, Mangalore.
No Objection Certificate (NOC) along with supporting documents from the District

Commissioner, Mangalore.
No Objection Certificate and Building License along with supporting documents from the
Municipal Corporation Commissioner, Mangalore.
Details of the Petroleum and Explosives Safety Organisation (PESO) license for the said Petrol
Pump.
Whether the site fulfils the conditions laid down for siting criteria of Clause H of CPCB office
Memorandum No. B-13011/1/2019-20/AQM10802-10847 Dated Jan 7 2020 read as follows:
“H. Siting criteria for Retaif Outlets:
In case of siting criteria of petrol pumps new Retail outlet shall not be located within a radial
distance of 50 meters (from fill point/ dispensing units/ vent pipe whichever is nearest) from
schools, hospitals (10 beds and above) and residential areas designated as per local laws. In
case of constraints in providing 50 meters distance, the retail outlet shall implement additional
safety measures as prescribed by PESO. In no case the distance between new retail outlet from
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Ref. No: MRRO/VBS/RTI/009/2022-23 Date :25-04-2023

Akshatha Shetty

President,

Premier Aristo Apartment Owners Association

G2, Premier Aristo., Mangaldevi Temple Main Road
Mangalore — 575 003

Phone : 8792329936

Subject: Reaquest for information under RTI Act 2005.

Dear Sir / Madam,

We refer to your application thru online Registration Number HPCLD/R/E/23/00340dated
30/03/2023, seeking information under the RTI Act, 2005.

We give below our point wise reply.
Point No. 1.

With regards to the Sales Deed of the Proposed Site: Please note that the Sale Deed of the Site
submitted by a third party is held in business relation. These documents contain the personal
information of the individual concerned, disclosure of which would cause an unwarranted invasion
of their privacy. Moreover, it is not shown how the disclosure of such information serves any larger
public interest. Therefore, it is exempted from disclosure under section 8(1)(j) of the RTI Act 2005.

With regards to the Procedure for the Selection of the Site, please refer to the dealership selection
guidelines which are available on the website:
https://www:petrolpumpdealerchayan.in/assets/pdfs/Brochure for filling application.pdf.

Point No. 2,4,5 &6 :

Please note that, for a setting-up retail outlet, we obtained an NOC from Police Commissioner, who
has obtained clearances from all other concerned departments as required under law.

Point No.3 & 7:

This is to inform you that, the proposed retail outlet is not yet commissioned or operational;
Disclosure of sought information may impede the process of commissioning and thus it will hamper
or affect the business interest of the Corporation, where it competes with other private and
government oil marketing companies. Further, Central Public Information Officer (CPIO) doesn’t find
that there is any larger public interest involved that warrants the disclosure of such information.
Therefore, it is exempted from disclosure under section 8(1)(d) of the RTI Act 2005. All Safety
procedures and permissions are obtained.

Visit us at http:/iwww.hindustanpetroleum.com \\
Page 1 of 2
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Point No. 8 : As per clearances obtained, the outlet does not come within the places mentioned.
Point No. 9:

This is to inform you that, all clearances have been obtained from the approving authority and the
sought information is held in commercial confidence, the disclosure of which would affect the
competitive position of the corporation where it competes with other private and government oil
marketing companies. Further, Central Public Information Officer (CPIO) doesn’t find that there is
any larger public interest involved that warrants the disclosure of such information. Therefore, it is
exempted from disclosure under section 8(1)(d) of the RTI Act 2005.

You may, if need be, appeal to our Executive Director-Retail, Hindustan Petroleum Corporation
Limited, Hindustan Bhavan, Retail SBU, 4™ Floor, 8,ShoorjivallabhdasMargh, ballard Estate, Mumbai
— 400 001, within 30 days of receipt of this letter at your end.

Please note that no fee is payable for this first appeal.

Thanking you,

DEPUTY GENERAL MANAGER RETAIL & CPIO

Do ™ ~£™
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TRANSLATION

Dated : 28.04.2023

From,
Smt. Rekha Sudesh Rao,
Mangaladevi.

Subject: Request letter regarding the pathway.
Respected Sir/Madam,

We have received information regarding the construction of an H.P.C.L. petrol
bunk adjacent to all our houses located near Krishnappa Compound,
Mangaladevi, and it has been noticed that the construction work is currently
in progress. We presume that you are carrying out the construction adjacent
to the residential area in accordance with government regulations.

Presently, for all of us, there is a 5-foot walking path from the main road to
our houses. We request you to leave 5 feet from your side to provide us with
a 10-foot road.

You have already informed us that you will be leaving a 3-foot path. However,
it is the request of all of us that you leave a 5-foot walking path from your
side. This is because, in case of an emergency, a 10-foot road is absolutely
necessary for an ambulance to reach our houses.

Kindly oblige.
Yours faithfully,

Rekha Sudesh Rao.



